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COMMISSION FOR PROTECTION OF CHILD RIGHTS BILL*2005
MR. SPEAKER: Now we shall take up Item No.12. Shrimati Kanti Singh to
introduce a Bill.
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MR. SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for the
constitution of a National Commission and State Commissions for
Protection of Child Rights and Children's Courts for providing
speedy trial of offences against children or of violation of child rights
and for matters connected therewith or incidental thereto."

The motion was adopted.
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